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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH
AT HYDERABAD

0,A,No, QL\\O\? Date of Oider : 21,1,97

&

lEngineervin—Chief, Amy Head Quarters,

BETWEEN _ (
l. T.G.A.Sastry 28, M,K.Gangadharan
2. P.P.Satyapaian 29; Shankar Chandra Kumar
3, V.Vijaya Kumaran 30, K.Venkata E.lezabith
4, P.,Sasidharan 31, N,ﬁgrasinga Rao
S K,V.Chalapathi Rao 32; S.R.Rammohan Chandrapal
6, Smt.D,Sarada - 33, G.Srinivasa Rao
7. ChsNageswara Rao 34, Thankameni A ,Pillai
8. Ch;Venkateswa;é Rao 35: D,V.Seetharamaiab
9. Smt.K.Radhabai 36. K.Chandraiah
10, G.G.Giridhari 37, K.Babu
11, S,Somalingam 38, N,D:Pillaj
12, G.Ananda Rao 39, S@t;Graie Mathew
13, Smt, P.Mary Pushpa 40, K.Appa Rao
14, M Sreeramulu 41, Sgﬂ‘sfvimala Kuma ri T
15, C,S.Nambiar 42; G.Nageswara Rao
16, Sri D .Ramamurthy Reddy ' 43, T.V.Sesha Rao
17, N,Someswara Sastry‘ 44; Smt,S.Rajakumari .
18; R.Appalaswamy 45, P,S.N.Raju "
19, K.Suryanarayana Raju 46; Smt.B,lakshmi
20, A.Penta Rao | 47, G.Joseph
21, S,.M,Devi 48, K.Rambabu
22, B,lakshmana Rao 49, K.Vivekananda Swamy
23, V.,Surya SeshdsaStry 50, S.,5ambasiva Rao
24, B,Ramam 51, N.3,Vivekananda
25, Smt.K.Suryapra&ha 52. P.Purnachandra Rao
28, Smt.Bil-la Indra Kumari 53, V.Suryanarayana
27. N.Krishna 54, B,GurumEEhy
| ~ «e Mpplicants,
AND '

Kashmiri House, New Delhi - 110 011,

2, The Union of India, rep, by its-Secretary
to Government of India, Ministry of Defence,
South Block, New Delhi - 110 011, ‘

3, Chief Engineer, Southem Command, Pune-~411 001,

4, Chief Engineer, Navy,
Station Road, Visakhapatnam,

«+ Respondents,
Counsel for the Appdicants ee Mr,V,V.,Sarma

Counsel for the Respondent es Mr,V,RajeswaraRa
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HON'BLE SHRI R.RANGARAJAN 3 MEMBER (ADMN,)
HON'BLE SHRI 3.5, JAI PARAMESHWAR s MEMBER (JWDL,)

iEQQEﬂEﬁE
X Oral order as per Fion tble Shri R .Rangarajan, Member| (Admm,) X

the respondents,
Mr,V.V.Sarma, for the At ddelnte onA - e - :

44  There are 54 applicants in this OA, They are w

o

rking under

R-4 as U,D.,Cs, They seek a direction to the respondents to

'frane/finalise the scheme providing for time bound pr

L
\,@

£0 clerical staff in the Military Engineering Service as was

motions

done in the case qf Superintendents (BR/EM)/Surveyor
Grade~I and Grade-II of MES in terms of letter No, PC

4603/E1C (Legal)/1993/D, dt, 25.4,96 (A-4),

3. The requeét of the applicants may have to be considered
by the respondents sganisation only and no direction cén be
given by the Tribunal in this connection as it is a policy
matter, Hence the appliéants may meke a detailed representation
tc R-2 and R-2 shall consider the representation taking into
consideration the totality of the circumstances and pass
appropriate orders within four months from the date of
receipt of the representation, The applicants will p
a copy of this oxder along with the represéntation befolre R-2

who shall acknowledge the same,
4, The OA is ordered accordingly at the admission

S\ T4 .—Pmm } ( R,RANGAKAJ

moer (Fudl,) ' | Member (Ad

itself, No costs,

CLAlfY7_,/f“ﬂ' Dated ; 21st January, 1997

(Dictated in Open Court) —p-fo%’
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X Oral orxder as per “on‘ble Shri R.Rangarajan, Member (Admn,) ]
the respondents,
Mr,vV.V.5arma, for the applicants and Mr,V.Rajeswara Rao," for,

24 There are 54 app'licants inhthis OA, They are working under
R-4 as U.,D,Cs, They seek a di;ection to the respndents to
frarre/final;{.se the ‘scheme ;roviding for time bound promotions

to clerical staff in the Militery Engineering Service as was

done in the case of Superintendents (BR/EM)/Surveyor Assistants *

Grade-1 and Grade-II of MES in terms of letter No,. PC-90237/ - °

4603/E1C (Legal)/1993/D, dt, 25,4,96 (A-4),

3. The reo;uest of the applicents lay have to be considered
'by the respondents aganisation Onlf and no direction can be
given by the Tribunal in this connection as {t is a policy
rﬁatter. Hence the applicants may make a detailed re,resentstion

tO R-2 anmd R-2 shall consider the represSentation taking into

Y Y

consideration the totality of the circumstances and pass
appropriate orders within four months from the date of

receipt of _the representation, The applicants Will prodwee

a8 copy of this order along with the representation before R-'-E-

who shall acknowledge the same,

4, The OA is orcered accordingly at the admission stage

itself, No costs, i}
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IN THE CENTRAL ADMIN ISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERABAD

0.A.No. UL\

BETWEEN 3
o

1. T.G.A.Sastry |

2, P.P.Satyapalah

3, V.Vijaya Kumaran

4, P.Sasidharan

5. K.V.Chalapathi Rao

6, Smt,D,.Sarada

7. Ch,Nageswara Rao

8, Ch.,Venkateswara Rao
9, Smt,K.,Radhabai
G.G.Giridhari

S .Soma lingam

12, G.Ananda Rao

13, Smt, P.Mary Pushpa
14, M'Sreeramulu

15, C.S.Nambiar

16, Sri D. ,Ramamurthy Reddy
17. N.Someswara Sastry

18, K.hppalaswamy

19, K.Suryanarayana Raju
20, A.,Penta Rao

21, S.MDevi

22, B.lakshmana Kao

23, V.Surya seshasastry
24, B.Ramam

25, Smt,K.Suryaprabha

26, Smt,B8il-la Indra Kumari
27. N.Krishna B

AND

3. Engineer-in-Chief, Amy Head Quarters, =
New Delhi -~ 110 011, i

Kashmiri House,

2. The Union of India, rep., by its Secretary
to Government of India, Ministry of Defence,
South Block, New Delhi - 110 011,

3, Chief Engineer, Southemn Command; Pune—411'001.

4.'Chief Engincser, Navy,

28,
29,
30,
31,
32,
33,
34,
35,
36.
37.
38,
39,
40,
41,
42,

44,
45,
46,
47,
48,
49,
50,
51,
52.
53,
o4.

LA

Station Road, Visakhapatnam,

Counsel for the Appdicants

Counsel for the Re?E;;:igﬁg

P
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"Date of Obder 3 21.1,97

1

M. K, Gang adh ar'an
Shankar Chand kRS

;ﬁﬁg%'aaxa £
Thankamani A TRyl
D.V.Seetharamaiégum}“
K.,Chandraigh :
K.,Babu ?
N,D,Pillai
Smt,Grade Mathew
K.Appe Rao
Smt,S.Vimala Kumari
G.Nageswara kao
T.V.5esha Kao
Smt,S Rajakumari
P.S.N.Raju
Smt.B.Lakshmi
G.Joseph
K.Rambabu
K.Vivekananda Swamy
S.%anmbesiva Rao
N ,S,Vivekananda
P.Purnachandra Rao
V.Suryanarayana
B.Gurumurthy -

’L/ .
"ee Applicants,

L 2 Respond entS P

ae Mr-v Ovosar.?‘ﬁ

.o Mr .V.Rajes.#araR.






